FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR SOLAR VOLTAIC
POWER LLP OPERATING IN SOLAR EQUIPMENT RELATED SERVICES AT
JODHPUR

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy
Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

SL. RELEVANT PARTICULARS
Name of the corporate debtor | Solar Voltaic Power LLP

1. along with PAN & CIN/ LLP No. | LLP No.: AAC-1312
PAN: ACNFS4006K

2. | Address of the registered office | Navya Tower, P. No. 178, District
Shopping Centre, Kamla Nehru
Nagar, Jodhpur - 342001
Rajasthan

3. | URL of website Not Available

4. | Details of place where majority | Information not Available
of fixed assets are located

S. |Installed capacity of main | Information not Available
products/ services

6. | Quantity and value of main | Information not Available
products/ services sold in last
financial year

7. | Number of employees/ | Information not Available
workmen

8. | Further details including last | Details can be sought by
available financial statements | emailing at
(with schedules) of two years, | supllp.cirp@gmail.com
lists of creditors are available at
URL:

9. | Eligibility for resolution | Details can be sought by
applicants under section | emailing at
25(2)(h) of the Code is available | supllp.cirp@gmail.com
at URL:

10. | Last date for receipt of |23-02-2024
expression of interest

11. | Date of issue of provisional list | 04-03-2024
of prospective resolution
applicants




12.

Last date for submission of
objections to provisional list

09-03-2024

13.

Date of issue of final list of
prospective resolution
applicants

19-03-2024

14.

Date of issue of information
memorandum, evaluation
matrix and request for
resolution plans to prospective
resolution applicants

24-03-2024

15.

Last date for submission of
resolution plans

23-04-2024

Process email id to submit
Expression of Interest

svpllp.cirp@gmail.com

Prashant Agrawal, Resolution Professional

Solar Voltaic Power LLP (Under CIRP)
IBBI Reg No.: IBBI/IPA-001/IP-PO0053/2017-18/10127

AFA No. AA1/10127/02/021124 /106230 valid up to 02-11-2024
Regd. Address: Building No. F — 174, First Floor (F - 106),

Sumer Complex, Gautam Marg, B/h Bagadia Bhawan,

C - Scheme, Jaipur — 302001 Rajasthan
Date: 08-02-2024

Place: Jaipur
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FORM G
INVITATIONFOR EXPRESSION OF INTEREST FOR SOLAR VOLTAIC POWER
LLP OPERATING IN SOLAR EQUIPMENT RELATED SERVICES AT JODHPUR

{Under sub-reguiation 1) of reguiation 36A of the Insohency and Bankruptcy

Board of

India insalvency Resolution Process for Corporate Persons ) Regulations, 2016)
RELEVANT FARTICULARS

1. | Mame of the comporaie debior dong
with PAN CIN LLP Me.

Sodar Vitaic Power LUP
LLP Mo BAC-1312
P ACMFSATE

Address of fie regsierad offica

URL of wahsite

Delals of placa wham mapaty of fxad
assals am boalad

Pavya Towa, P Mo T4 Disnct Shopping Canire
Famis Mehm Maga, Jodhpur 3-&0:1&|amn

Il e leie

niormaim nodAvalete

3. | Instaliad capadly of main products! sarvices | Information ot Avslate
. |Quantiy and valua of main producis | Informan o ot el 2 e
sanvicas s0d in [ast fnancial year
T. | Mumber of emplayeas | warkman Intrmeton nd Avalale
4. | Furfhar dataiis induding lad avalabie [Dietails can e sasght by emeling
fmnancd sialemants (wih schadulas) & swplip cirpiig mail eom
of fwa yaass, ists of cadios am
avaiianla at AL
9. | Bighilly for resdhufion apglicands under | Defailscan be sought by emaiing
sacion 252 )h) of fha Coda is  plip chrpam sl com
avaialiaat URL:
110) Lasl date forreceipt of expression of nferest| 234022024
11| Dfle of Esua of provisional st of -2
P pechve resoluion oplicants
12| L=t date for subrmission of objecions o 2
provisonal et
1. | Dete of izsue of Snallisl of pospacie 19032024
esciufion applicants
14| Date of i==ue of infomation memomndum, | 24032004
enalusfion malizand = fior manlufion
plars b0 prspecie remlufion aplicants
15, | Last date for submisson of plars ZHI4-A24
16. | Process emedl idto ssbmit Expressonof Inferest| S3plip cimamal com
Dt 05-02-2024 [Prashant Agrawal, Resolution Profe sslonal
Place: Jalpur Saodar Vol ke Power LLF {Under CIRF)
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AFAMNo ARTH0 2 TR0 21 24106 230 walid up to 02-11-2024
[Ragd. Addmss: Buldng Mo. F 174, First Roor (F 106),
Sumer Complex, Gauiam Marg, B Bagadia Bhawan,

C Scheme, Japur 302001 Rajasfan
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